
HIGH COURT OF MANIPUR
AT IMPHAL

NOTIFICATION No. 162
Dated the 8th December,2023

No. HCM/U96/BENCH/ The Hon'ble Chief Justice i

Single Bench Vacation couft with the following Hon'ble Judges to take u1

the ensuing Christmas Holidays and Winter Vacation starting from 23'd

January, 2024 as shown below:-
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27th December,2023 Hon'ble Mr. lustice A. Gunesh var Sharma

4th January, 2023 Hon'ble Mr. Justice A. Bim rl Singh
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'he Principal Secretary to Honble Chief Justic,e, High Court of
'he P.S to Hon'ble Mr. Justice A. Bimol Singh, Judge, High Cot
he P.S to Honble Mr. Justice A. Guneshwar Sharma, Judge, F
'he P.S to Hon'ble Mrs. Justice Golmei Gaiphulshillu Kabui,
Ianipur.
he Advocate General, Govt, of Manipur.
'he P.S to Registrar General, High Court of Manipur.
'he Govt. Advocate, Govt. of Manipur.
'he Deputy Solicitor General of India.
he Registrar, Admin & Vigilance, High Court of Manipur.
'he President, High Court Bar Association, Manipur. 1 For kind it

'he President, AMBA, Manipur J to the teai

Lll the Jt. Registrars, High Court of Manipur.
Jl the Deputy Registrars, High Court of Manip'ur.
Jl the Assistant Registrars, High Court of Manipur.
he System Analyst, High Court of Manipur for uploading th
[ebsite.
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